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BEFORE THE NATIONAL GREEN TRIBUNAL,
PRINCIPLE BENCH AT NEW DELHI
EXECUTION APPLICATION 34/2024
IN
ORIGINAL APPLICATION NO. 338/2023
IN THE MATTER OF:

RAVENDRA SINGH ...APPLICANT
VERSUS
NHAI & ORS. ....RESPONDENTS
INDEX
SL.NO. PARTICULARS PAGE NO.
1. ADDITIONAL STATUS REPORT/REPLY

TO THE ADDIONAL AFFIDAVIT DATED| 01-08
07.11.2025 FILED BY THE APPLICANT BY
THE WAY OF AFFIDAVIT ON BEHALF OF

REPONDENT NO. 2 AGRA
DEVELOPMENT AUTHORITY WITH
AFFIDAVIT.

2. Annexure -1

A true copy of the photocopies of the 09-24

photographs of the tankers pulled by
tractors and suction work, as well as the
daily log book for the month of October.

3. Annexure -2 25.27
A Copy of Registration Certificate of vehicle
no. “UP80 DX 4073”

4, Proof of Service 28

THROUGH:

SOMESH TIWARI

COUNSELS FOR THE RESPONDENT NO.02

VARDHARMA CHAMBERS

PLACE: New Delhi 11&11A, Golf Apartments, Golf Links, New
DATE: 08.11.2025 Delhi — 110003
Ph: 9167540567

Email: vardharma@gmail.com
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BEFORE THE NATIONAL GREEN TRIBUNAL,
PRINCIPLE BENCH AT NEW DELHI
EXECUTION APPLICATION 34/2024
IN
ORIGINAL APPLICATION NO. 338/2023

IN THE MATTER OF:
RAVENDRA SINGH
...APPLICANT
VERSUS

NHAI & ORS.

....RESPONDENTS

ADDITIONAL STATUS REPORT/REPLY TO THE ADDIONAL
AFFIDAVIT DATED 07.11.2025 FILED BY THE APPLICANT BY
THE WAY OF AFFIDAVIT ON BEHALF OF REPONDENT NO. 2
A DEVELOPMENT AUTHORITY.

M. Arunmozhi, presently working as Vice Chairperson, Agra

jclopment Authority, Agra, Uttar Pradesh, do hereby solemnly

firm and state as under:

No. 2 in the present above stated matter and is competent to
undertake on his behalf and is being well conversant with the

facts of the present case and is deposing herein below.
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undertakes to vigilant in these issues. It is also stated that rest
of the contents of the said Paras and hereby denied and is been
replied in the above Paragraphs, if any contrary then the
Answering Respondent denies the same in toto. A Copy of
Registration Certificate of vehicle no. “UP80 DX 4073” is

annexed herein and marked as Annexure 2.

14.I have gone through and understood the contents therein. The
contents of the all Compliance Report and earlier status
Reports may be read as part of this affidavit as the same are

not being repeated herein for the sake of brevity.

A

DEPONENT

VERIFICATION

the averments of facts stated herein above are true to my
knowledge and belief, no part of it is false and nothing material

has been concealed there-from.

i

DEPONENT
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_Annexure -2

¥ GOVERNMENT OF UTTAR PRADESH
P gin & Transport Department Agra RTO
R FORM 23
CERTIFICATE OF REGISTRATION
Registration No - UPBODX4073 Registration Date - 09-Dec-2016
Description of Vehicie AGRICULTURAL TRACTOR Purpose For Printing RC 10
Dealer's Nume & Address  SHARAD AUTOMOBILES. KHALAL KHERIA, FATEHABAD HOAD, AGRA. _ +
Ownet Name SHIV SHANKAR Soniwile/daughter of KITAE SINGH

Full Address: (Permanant)  BAMRAULL AHIR BAMRAUIIL AHIR AGRA, AGRA, UTTAR PRADESH.2
Full Address: (Temporary)  BAMRAULI, AHIR BAMRALIL, AHIR AGRA, AGRA-UTTAR FRADESH-282009

Fitness UpTo 08-Dec-2031 Owner Serial No 3
Detalled Deseription
Class of Vehicle ABRICULTURAL TRACTOR Link Vehicie No :
Ownarship INDIVIDUAL Norms “EURD 2
Maker's Name MAHINDRA & MAHINDRA
; UMITED

Front HSRP No : Rear HSRP No :
Type of Body . TRACTOR (OPEN) Month/Year of Manuf, : 09/2018
No of Cylinders 3 Chassis No  MBNAAACXAGRHO0001
Engine No - RGH?DBN0290 Fuel - DIESEL
Horse Power{BHP) £ 35.00 Cubic Capachty 1 35.00
Maker's Classification 28501 Whaeel base . 1880
Seating Cap(in afl) 3 standing Cap 0
Sleepar Cap Unladen Wt (kgs) 1780
Colour RED Laden/GV W (kgs) 1780
Other Criteria : AC Fitted NO
Vehicle Purchase As : Fully Built

Additional Particulars of all transport vehicles othar than motor eabs (Gross Vehicle Welght)

By Manuf. : As Regd. :

Description Welght(in kgs)

a) Front: -

b} Rear:

¢} Other:

d} Tandem:
The motor vehicle above described is subject te Hypothacation in faveur of we.f. .
Purchase di 05-Dec-2016 Sale Amt 1 444000
OTT Date Amount/Rept No i
Vehicla is Govi.f Pvt, PRIVATE Tax Exampted or Not : EXEMPTED
Date of Approval 15-Mar-2022
Other State/Transfer/Conversion Details
Previous Owner SUBHASH YADAV Previous RegNo
Old State Bty Date
mnsfsr Date 15-Mar-2022 Convarsion Date

This certificate is valid trom 09-Dee-2016 to 08-Dec-2031

Date . 16-Mar-2022 10:39 17

Taxation Parlculars / Advance Reglstration Mark Fee Deatails
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11/8/25,1:41 PM vchambers.in Mail - Advance Service of Additional Status Report/ Reply in EX 34/2024 in O.A 338/2023 titled Ravendra Singh Vs Nlﬁ 77

Proof of Service

' 28
M Gma || Kartikey Singh <kartikey@vchambers.in>

Advance Service of Additional Status Report/ Reply in EX 34/2024 in O.A 338/2023
titled Ravendra Singh Vs NHAI & Ors

1 message

Kartikey Singh <kartikey@vchambers.in> Sat, Nov 8, 2025 at 1:41 PM
To: Jadonchetan969@gmail.com

Cc: vardharma@gmail.com, Utsav Saxena <utsav.saxena@vchambers.in>, Somesh Tiwari
<somesh.tiwari@vchambers.in>

Dear Sir,

Kindly find the attached copy of Additional Status Report/ Reply in EX 34/2024 in O.A 338/2023 titled Ravendra Singh
Vs NHAI & Ors. filed by Respondent No. 2 Agra Development Authority.

Regards,

ADV. SOMESH TIWARI

Vardharma Chambers,

11, 11A Golf Apartment, Golf Link, Khan Market,
New Delhi

+919936084179

ﬂ Additional status report Ravendra Singh Vs NHAI.pdf
11535K

https://mail.google.com/mail/u/0/?ik=6f4871572a&view=pt&search=all&permthid=thread-a:r6816454395272922560&simpl=msg-a:r-8664389220463835665 1/1


https://mail.google.com/mail/u/0/?ui=2&ik=6f4871572a&view=att&th=19a62854ec74b54a&attid=0.1&disp=attd&realattid=f_mhq09qia0&safe=1&zw
https://mail.google.com/mail/u/0/?ui=2&ik=6f4871572a&view=att&th=19a62854ec74b54a&attid=0.1&disp=attd&realattid=f_mhq09qia0&safe=1&zw
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